NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

TP 134 of 2016 (CP 652 of 2016)

Environmental Project Mgt. Pvt. Ltd. & Ors
Section of the Companies Act: Section- 397-398 of Companies Act
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matter 18 adjourned.

Meanwhile, the Parties are directed to complete the pleadings.
List the matter on 18.07.2019.

MANORAMA KUMARI HARIHAR PRA
MEMBER (JUDICIAL)

CHATURVEDI
MEMBER (JUDICIAL)

Dated this the 25th day of April, 2019,
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